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da 257/2006 with MA .No.152/2006
41.07.2006
M counsel for the applicant

r.P.N.Jatti,
Heard the learned counsel for the applicant.

The learned  counsel for the applicant submits that he

rants to withdraw this OA as he intends to file a duly
onstituted fresh OA. In view of what has been stated
bove, the applicant is allowed to withdraw this OA with
iberty to file a duly constituted fresh OA..
In view of withdrawal of OA, MA No. 152/2006 stands
lisposed of accordingly.
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